REGISTRATION NO, 163 OF 1988

Raj Narain s o0 ﬁpplicaﬂb

Versus

The Union of India & others..... Respondents, ﬂ |

Hon'ble D,S.Misra-AM
Hon'ble G,S,Sharme-JM

This is en application under

. Section 19 of the Administrative Tribunal
| Act no, XIII of 1985 agzinst the order dated
23,11,1987 terminating the services of the
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applicant, The learned counsel for the applicant F
|
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ﬁ .| has conceded that no appeal against this order
__l of termination has been filed so far, As the
“"i __j applicant hées not exhzusted the departmental

¥ : remedies availeble to him, the application is
dismissed at admission stage,
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% Member (&) Member(J)

_ Dated: 10-3-88 |
“Tadb Shahid.,
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